Boy3 Writien Answers ASADHA 7, 1880 (SAKA)

Wit d% Wx srifer et
& fardy Salt owrogra el dwadir
e @1 waf ¥ e gw
$3,40,371° 25 To & w7 wpa
fwa war o7 | gy DT gl dwadta
wrtaarat ot wafie & o #§ gen
qea ¥y o Y § AT anNTqEw 9 W
s

(@) s (7). HKr g wafae
oty sreafrs e & dla ¥ ¥
srifag dom] & w=rta vy 2w
HTRT ¥ 28,00,200 To ¥ WAATT
Y wrdan Y o s 3 s w7 fan
wqT AT |

Cargo Handling at Csleutta Docks

3870. Shri Sidheshwar Prasad:
Shri Sitaram Keari:
Shrl Shashi Ranjan:

Will the Minister of Labeur and
Rehabilitation be pleased to state:

(a) the steps Government propose
to take to improve the low output in
cargo handling in Calcutta Docks; and

(b) the reasons for not filling the
vacancies of more than 2000 workers
In the gangs of registered labour by
taking back the recently retrenched
stitches and beggars?

The Minister of Labowr and
Rehabliitation - (Shri Hathi): (a) Tyo
Incentive Tomnage Schemes—one for
foodgrains handling and the other for
galt ships were introduced with effect
from the 16th March, 1963. Further
Incentive Tonnage Schemes covering
nandling of other cargoes are under
consideration.

(b) The existing vacancies are 808
and hwot 2000. The Calcutta Board has
sines taken a decision to ill up 7063
of these vacanties by transferring the
existing 60 rollias of Sub-Reserve Pool

*and 043 temporary _registered rolliss
alter confirming them. Further, a
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pool” of 700 workers is being creaths
by recruiting them as temporarily
listegq beggars who will work as Gég-
garg when there 15 a yush of )
ships; otherwise, they will alsp woik
as rolliss.

Appointment of Governors

3871, Shri Jyotirmoy Basu:
Shri K. Halder:
fhri Bhagaban Das:
Shri XK. Ramanti;
Shri ®. XK. Nayanar:
Shri P. Gopalan:
Shri Viswanatha Menon:

Will the Minister of Home Affalirs
be pleased ?~ state:

(a) whether his attention has been
drawn to an article in the Jugantar
dated the 5th June, 1987 (Calcutta
dally page 3) regarding the appoint-
ment of Governors; and

(b) if so,
thereto?

Government's reaction

The Minister of Home Affairs (Shei
Y. B, Chavan): (a) Yes, Sir.

(b) In making appointment to the
higb office of Governor, the maim
consideration is the suitability of am
individual.

Caleutta Dock JLabeur

3878, Shri Sidheshwar Prasad:
Shri Sitarsm Kesrl

Wili the Minister of Labeur and
Rehabdilitation be pleased to state:

(a) the procedure for the transfer
of réserve poo! workers to the monthly
register;

(b) whether it is a fact that 100
Dock Workers of Calcutta Dock Labour
have been prevented from asecuring
transfer to monthly register from thw
reserve pool: and

(c) if 50, the steps taken by Gov-
ernment In the matter?



8075 Written Answers -

The Minister of Labour aud
Rebabiliiation (Shri Hath): (a)
There is no specific provision in the
Caleutta Dock Workers (Regulation of
Bmployment) Scheme, 1956 detailing
She procedure o be adopted for trans-
fer of registered workers from the
Reserve Pool to the Monthly Register.
However, in view of the fact that the
Scheme envisages the maintenance of
the Monthly Register and in view of
the fact that monthly employment is
& more desirable form of employment,
the Calcu:ta Dock Labour Board has
approved of the transfer of certain
Rexerve Pool workers to the Monthly
Register of Messrs. Naresh Nath
Mookerjee, a stevedore of the Calcutta
Port subject to the condi ion that in
the case of gang workers, all the
workers in a gang should agree to
such transfer.

(b) and (c). Messys. Naresh Nath
Mookerjee had applied for transfer of
the following registered workers from
the Pool to the Monthly Register:

56 Gang workers.
10 Winchmen.

1 Hatch Foreman,

The Caleutta Board has since approv-
od of the transfer of 4 gangs, con-
sisting of 31 workers, 10 Winchmen
and 1 Hatch Foreman who hsve given
thelr written consent for transfer from
the Pool to the Monthly Register. The
question az to whst should be done
with regard to the gangs, all the
workers of which have not expressed
their willingness to go over to the
monthly employment is likely to be
eonsidered at the next meeting of the
General Committee of the Board.

Indlan Students Abroad
3974, Shrei Nitira) Singh Chaudbary:
Will the Minister of Kdueation be

pleased to state:

(a) whether the Indian nationals
are studying subjects other than
Seience and Technology in Oxford
and Cambridge and other universities
- ewtside Indla;

%) 1 20, how many and where;
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(c) the.smount of foreign exchange
being spent annually “on sugh
students; ang :

(d) when there are facilities Yor
studying the above subjacts in the
country, why Indien students are
being permitted to go abroad?

The Minister of Education
Triguna Sen): (a) Yes, 8ir.

(b) According to the latest awvail-
able information as on 1-1-1965 (he
aumber of Indian students studying
abroad, in subjects other than
Science and Technology, country-
wise, is given in the Annexure laid
on the Table o the House. {Placed
in ‘Ll'brary. See No. LT-831}67).

(c) According to the information
furnished by the Reserve Bank of
India, the foreign exchange expendi-
ture incurred on students studying in
London, Oxford and Cambridge and
other universities is at the rate o2
Rs. 10,000 (Pre-devaluation) per
student per year. In case of US.
universities, the rate is, however,
Rs. 15,000 (pre-devaluation) per
student per year.

(d) As per general policy of Govern-
ment India students are sent abroad
under various scholarship schemes for
post-graduate gstudles or advanee
work(research or for specialived train-
ing in subjects for which adequam
facilities are not available in the
country and the subjects of study}
research|trdinine are considered of
national importance. However,
foreign exchange may also be releas-
ed to a student taking up a nom-
technical degree course in any sub-
ject at any university subject to cer-
tain conditions auh asx that he should
have a secured not less than 60 per
cent marks in Honours Degree aor
Master’s Degree examination in Indla
in the subject concerned

Telepheno Reveune
3875. Shrl Nitiraj Siagh Chanfhary:
Will the Minister of Cemmuniontions
be plessed to state:
(a) the annual telephone reveswe
earned from Madhys Pradel;

(Or.





